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OA 351/00573/AN/2019 . Date of Order: 24.04.2019

Coram: Hon'ble Ms. Bidisha Banerjee, Judicial Member
Hon'ble Dr. Nandita Chatterjee, Administrative Member

P.S. Salghal
'Slo Late Swasankaran ‘
Working as Programme Executive I/P
All India Radio,

R/o. AIR Colony, Buniyadabad,

Port Blair, Pin-744102
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Al Indja-Radio] Broad@astlpg Corporatron of India,.
Prasar. Bharatl Akashvanl Bhavan,
Parlrament Street, New E)eih‘u 1r1 0001.

3. The Statlon Ilrector/Head of Programme
All India- Radlo ,,,,, \
Port Blair. 744102

ReSpondents.

For the Applicant(s) : Mr P.C.Das, Ms. TMalty Counsel
For the Respondent(s): None

O RDE R (Oral)

Per Dr Nandita Chatterjee, Administrative Member

The applicant has approached this Tsrlbunal in the instant O.A.

under Section 19 of the Admlmstratwe Tribunals_Act, 1985 praying for
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the following relief: o |

“(1) An order to be passed directing the respondent no.02
for preparation of State wise Seniority list as per the
selectton list of Staff Select:on Comm:ss:on within time
frame.’

(I) An order to be passed directing the respondents to fill
up the posts. of Programme Executives, in Andaman o
Nicobar Zone by conducting review DPC from the date o
these posts became vacant after preparing State Wise

seniority list.”
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2. Heard Ld. Counsel for the applicant and examined documents on
record. Affidavit of service is taken on record. Ma‘ttefr is, taken up at'the

admission stage. 1STra.
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3. The submissions z‘of Kgpph ant, as made through h1s Ld ;.‘.t
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Counsel, are that we. £509. 01219 ._; e@;cantb\“s initially appointed - Tk
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in the post of Transrr%ssnonE e - 'i’ﬁ/“égj\};ﬁlﬁ;jhe Réspondent authorities,
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Executlve.

rransmission Executives as

That, a Draft Al lndlaaSemo!miyﬁJ.ls:t?of

on 01.01.2018, was published by the Respondents, and that the
applicant objected to the same vide é reasoned. representation in this
regard. Ld. Counsel for the applicant further submits that the said
repres_entation dated 09.10.2018 (Annexure-A/4 to the O.A.) remains

pending with the Respondent authorities in which the applicant has -

raised his objection to the Draft Seniority List of Transmission
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Ei;ecutives on All India basis.
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Ld. Counsel for the applicant further submits that the applicant will
be fairly satisfied if a direction is iesued to the concerned Respondent
aUthority to dispose of the representation in a time bound manner.

4.  Although, the Respondents are not' represented, as the

- representation of the applicant objecting to the draft sénior_ity list remains
. oending at the level of‘the Respondent authorities, nooi;seful purpose will

be se'rved’in'adjudicating any further and, therefore, without ‘entefing into

merits of the matter, we hereby. direct the Respondent No.2, who is the
WStrg

Director General, All lndla'!{R‘aélo Broadéastlng Corporation of India,

W’F

Prasar Bharati, New Delhl tOzexamlnet contents o{ the representatlon

A

within a perlod of elght week g\\date of r‘écelpt of copy of this
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order and to decide as’ pe’r\law The dec@%n arrived at should be
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' conveyed in the form ofwa rea §oned and"tspeakmg order forthwuth to the
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appllcant thereafter. Till such time-that-the representatlon is not disposed

;‘

of, the RéSpondents will not take any action on the d:ra‘ft seniority list,-as
challenged.

5. With these directions, the O.A. is disposed of. No costs.
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_(Dr. Nandita Chattérjee) * (Bidisha Banérjee)
Member (A) ' - Member (J)
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